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Mr. Speaker: We  will go  to the
next question.

Indian. Field  Ambulance  Unit to

Korea

*355. Dr. Ram Subliaff  Sinffh: Will 
the Minister of Defence be pleased to 
state:

(a) whether  a new  Indian Field 
Ambulance Unit  has  been  sent  to 
Korea to relieve the 60th Indian Field 
Ambulance Unit which went to Korea
in December, 1950; and

(b) if so, when the men of the 60th 
unit are expected to arrive in India?

The Deputy  Minister of  Defence 
(Sardar Majithia): (a) No; the ques
tion of relieving the 80th Indian Field
Ambulance is  not at  present under 
consideration.

(b) It would not be possible to give 
an answer to thi? question now.

Dr.  Ram  Subhag  Singh: May I
know how does this Field Unit operate 
there in  South Korea?  Has it got 
anything  to  do  with the Common
wealth Division?

Sardar Majithia: This is a Field Unit 
with the United Nations Forcfes.

Shri A. M. Thomas: May  I know
whether there has been any casualty 
among this Unit and, if so, to what ex
tent? .

Sardar Majithia: I require  notice.

Dr. Ram Snbĥ Sinrh: Mny I know 
whether permission  was sought  any 
time for  sending  this Unit  to North 
Korea?

Sardar Majithia: There  too I re
quire notice—it does not arise out of
this question.

Dr. Ram Subhag Singh: May I know 
the expenditure incurred on this unit 
so far?

Mr. Speaker: It is difficult to ans
wer the question.

Sardar Majithia: It is very difficult 
to answer that  question,  because T 
hnve not got r.he figures.

Sbrimati Renu Chainavartty: In
view of the fact that India is trying in 
the Unit̂ Nations to settle the Korean 
5̂?ict»  it proposed to withdraw the 
Indian  field  ambulance  unit  from 
Korea?

Sardar Majithhi: As I have already 
said m reply to part (b) of the ques
tion, It would not be possible for me

to give an answer on that point at the 
moment.

Mr. Speaker: I think it is a ques
tion for the External Ailairs Minister 
to answer.  .
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The Deputy Minister of Natural Re
sources andScientific Research (Shri 
K. D.  Malaviya): No Sir,  but  the
Superintendent  Department  of Ar
chaeology,  Central  Circle,  Patna, is 
being asked to inspect the site and sub̂ 
mit a report.

Criminology and  Correctional

Administration

*357. Dr. Ram  Subhag SiAjdi: (a)
Will the Minister of Home Aifairs be 
pleased to state how long Dr. W. C. 
Reckless, UJ'J. Specialist in crimino
logy  and coirectional administration, 
was in India?

(b)  How were his services utilized 
during his stay in India?

The Depoty Minister of Home Affairs 
(Sliri Datar): (a) Dr. Reckless  was
in India from the 21st October, 1951 
to the 17th August, 195i.

(b) After visiting important jails in 
India to get a first hand knowledge of
jail administration in this country, he 
conducted  a  training  course  in
criminology and correctional adminis
tration at the Tata Institute of Social 
Sciences, Bombay,  for Jail Officers. 
He also participated in a Conference 
of the Probation Officers of the States 
of Uttar Pradesh, Bombay and Madras 
at Bombay to  discuss the  Probation
System in India and  to make recom
mendations for its improvement.  He 
also attended the  Eighth Conference 
of Inspectors-General  of Prisons at 
Bombay from the 13th March 1952 to 
the 15th March 1952  in the delibera
tions of which he took a leading part.

Dr. Ram  Subhag  Singh:.  Did 
Dr. Reckless suggest, Sir, any method
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in regard to wiping  out the factors
which contribute most to the *inenacihg 
growth of crime in this country?

Shii Datar: Yes, he has dealt with
it in the report  which  he  has  sub
mitted to the CJovernment of India.

Dr. Ram  Sabhag  Singh: May I
know. Sir, what are the  suggestions 
he has made  to the  Government of
India?

Shri Datar: The report  is  under
examination and is likely to be pub
lished.

Satdar Hnkam Singh: Do the Gov
ernment propose to implement those 
‘Reckless* recommendations?

Shrimati  Reno  Chakravartty: In
what branch of criminology is he an 
expcal; and what are his special quali
fications.

An Hon. Member: Recklessness.

Mr. Speaker: Order, order.

Shri  Datar: He  is  Professor  of
Criminology and Correctional adminis
tration at the School of Social Adminis
tration, Ohio State University.  He is 
in charge of the curricula for the train
ing of probation.  Parole and Correc
tional  Institution  Workers.  He has 
developed the first comprehensive cur
riculum in  correction  in the United 
States.  He is the  author of several 
books and many articles in the field 
of delinquency and criminology.

Dr. Reckless* most  recent contribu
tion to the  literature is  ‘The Crime 
Problem’ written by him in 1950.

Ordnance  Factories Personnel

•358, Shri S. N. Das: Will the Minis 
ter of Defence be pleased to refer to
the  reply  given to my  unstarred 
question No. 143  asked on the 11th 
June, 1952 and state:

(a) whether the Committee of En
quiry  set  up  to examine the pre
sent  day  scales of  pay of  civilian 
personnel  employed  in  Ordnance
Factories  has  since  submitted  its 
report;

(b) if so, whether the report has 
been considered by Government and 
decision taken thereon: and

(c) what are the  important sug
gestions  and  recommendations made 
by the Committee?

The ' Depnty  Minister of  Defence 
Ŝardar MaJttUa): (a) Yes.

(b) The report is still  under consi
deration.

(c)It is considered desirable to re
lease the report for publication in full
instead of publishing sumpiaries  of
the recommendations.  The report is 
at present under  print and the hon.
Member is  requested  to  await  itŝ 
publication.

Shri S. N. Das: May I know whe*
ther after the appointment  of this
Committee, its  terms  of  reference
were enlarged and  if so what were
those terms?

Sardar Majithia: The terms of re*̂
ference were not revised.

Shri A. K. Basu: Is the  Minister
aware that during the pendency of the 
enquiry a large  number of ordnance 
personnel were retrenched?

Sardar Majithia: I require notice
of that. ■

Shri B. S. Mnrthy: Is it a fact, Sir̂ 
that Government have issued instruc
tions that no retrenchment should take 
place  during  the  pendency  of the
report?

Mr.  Speaker: Probably he  wants
notice.

Demobilised Soldiers

•366. Shri V. P. Nayar: Will  the
Minister  of Defence be  pleased to
state the number of soldiers demobilis
ed so far by the Central Government 
from  the  Travancore-Cochin  State 
Forces consequent on the integration 
of States?

The Depaty Minister  of  Defence 
(Sardar Majithia): 35  officers  and
2,117 J.C.Os and Other Ranks.

Shri V. P. Nayan What were  the 
main  reasons for  their  demobilisa
tion?  Were they  demobilised  when
they were serving in the Indian army 
as Indian army personnel?

b̂irdar Majithia: Various reasons,.
Sir.  No. 1, they were  not  required;
secondly, they were not suitable.

Shri V. P. Nayar: May ̂I know how
many soldiers have been recruited io
the Indian army after this demobilisa
tion?

Sardar Mâthia: It is not in  the
public interest to disclose those figures.

Shri V. P. Nayar: May I know, Sir, 
whether the Government  have been
able to extend the same resettlement 
facilities to these people?




